
Principal Amount Interest Legal  

/expenses/ 

Damages

Total Amount claimed Total Amount 

claimed admmited 

Total Claim not 

admiited 

Voting Share Remarks, if any

1 Principle Commissioner of 

Central Tax,Visakhapatnam 

Central GST Division.

03.03.2026 Operational 

Creditor

- 59,595.00                      -                     59,595.00                      59,595.00                    -                                 0.001%

2 Income Tax office 03.03.2026 Operational 

Creditor

1,47,36,137.00            -                                 -                     1,47,36,137.00               1,47,36,137.00            -                                 0.155%

3 The principle commisioner of 

customs ,custom House port 

Area 

09.03.2026 Operational 

Creditor

22,19,33,908.00          17,97,12,590.00             -                     40,16,46,498.00             40,16,46,498.00          -                                 4.229%

4 Industrial Area Local 

Auhtority 

02.03.2026 Operational 

Creditor

-                               -                                 -                     76,52,463.00                  75,26,982.00               1,25,481                        0.079%  1 Industrial Area Local Authority: The 

claim admitted upto the Liquidation 

Commencement Date, i.e., 5 EPFO 18.03.2026 Operational 

Creditor

16,60,218.00               13,57,362.00                  11,91,218.00      42,08,798.00                  30,17,580.00               11,91,218.00                  0.032% .2EPFO: Damages u/s14 B amounting 

to Rs. 11,91,218/- has not been admitte

6 ESIC 12.03.2026 Operational 

Creditor

7,48,629.00                    7,48,629.00                 -                                 0.008%

23,83,30,263.00          18,11,29,547.00             11,91,218.00      42,90,52,120.00             42,77,35,421.00          13,16,699.00                  4.504%TOTAL
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Indian Technometal Company Ltd (undergoing Liquidation Process)

Date  of  Commencement  of  Liquidation :  05.02.2026

List of Stakholders as on 17.04.2026

Sr.no Name of Operational 

Creditor (Government 

Dues)

Date of receipt of 

claim

Type of 

Creditor

Details of claim received Details of Claim Admitted/ Not Admitted

“The amount not admitted are provisional and subject to revision upon receipt and verification of additional information or supporting documents from the respective creditors, which may substantiate their claims.”
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